GOVERNMENT OF INDIA
MINISTRY OF HOME AFFAIRS

LOK SABHA
UNSTARRED QUESTION NO. 401

TO BE ANSWERED ON THE 4™ FEBRUARY, 2020/ MAGHA 15, 1941 (SAKA)
INCIDENT AT JAMIA MILLIA ISLAMIA UNIVERSITY

401. SHRI ADHIKARI DEEPAK (DEV):
SHRI N.K. PREMACHANDRAN:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) the details of action taken by the Delhi Police against students
conducting protest against the Citizenship Amendment Act (CAA);

(b) the details of cases registered against the students of Jamia Millia
Islamia University in connection with the protest against the CAA during

the last two months and the offences alleged against them;

(c) whether the Delhi Police personnel entered the Jamia Millia Islamia
University campus without the permission of university authorities;

(d) if so, the details thereof and the reasons therefor;
(e) the details of the action taken against the police on account of attack
against the students in the said University along with the number of

students injured; and

(f) the details of the cases registered against students in various
universities in connection with the protest against CAA?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI G. KISHAN REDDY)

(a) to (e): As reported by Delhi Police, three cases have been registered
by Delhi Police against the mob, who were found involved in unlawful

activities and defacing the public property while protesting against
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Citizenship Amendment Act (CAA) in the area at and around Jamia Millia
University. 15 persons have been arrested by Delhi Police. 62 Police
personnel and 127 persons, including 36 students, were injured. As
reported by Delhi Police, they entered the University Campus chasing the
violent congregation of students/ mob, to nab/ disperse the offenders,
control the situation and to protect the Government property as well as

saving the lives of innocent students residing in the Campus area.

(f): Central data base of such cases is not maintained.
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